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THE MINISTER OF STATE IN THE 
MINISTRY  OF  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI  B.  P. 
MAURY A): (a) 32 industrial licences 
and 33 letters of intent were granted 
for setting up industries in Assam, 
Manipur, Meghalaya and Nagaland. 
These relate to Metallurgical Industries, 
Electrical Equipment, Transportation, 
Chemicals (other than Fertilizers), Tex­
tiles, Paper & Pulp including paper 
products, Food Processing Industries, 
Cement & Gypsum Products and Timber 

Products. No licence or letter of intent, 
was granted to Arrunachal and Mizo­
ram during this period.

(b) No, Sir.
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Grant of Pension to Freedom Fighters

6291.  SHRI SAKTI KUMAR SAR- 
KAR: WiU the Minister of HOME 
AFFAIRS be pleased to state:

(a) the number of persons who re­
ceived political pension from West Ben­
gal and North Eastern region States 
up-to-date district-wise;

(b) the number of applications at 
present under consideration in this 

regard; and

(c) the action taken on the applica­
tions with ‘false' certificate and names 
of persons involved in such cases ?

THE DEPUTY MINISTER IN THE 

MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN): (a) and (b) 
The information is given in the state­
ment attached.

(c)  The pension has been suspended 
in the case of S/Shri Minaram Raj 
Kanwar  s/o  late  Dhaneswar  Raj 

Kanwar, Aruna Raj Kanwar s/o late 
Jogeshwar Raj Kanwar and Someshwar 
Borah s/o late Santi Ram Borah from 
Assam who are alleged to have given 
false Information. Further necessary 
action is being taken in consultation 
with the State Government.
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Name of the State Name of the District
Number of 
person* who 
h*ve bean 
sanctioned 
pension

Number of 
person* whose 
case* are 
pending for
fcratu of 
evidttMw

West Bengal . Mtdnapore , 2354 2200

Calcutta ► 3738 1360

24-Parganas . 2166 1223

Howrah 690 513

W. Dmajpur  . 112 247

Furulia 349 71

Nadia - 530 634

Murshidabad 215 122

Hooghly . 730 665

Mai da . 105 54

Gooch Behar . 83 72

Birbhum . 192 137

Darjeeling 126 52

Jalpaiguri 229 201

Burdwan . . 435 406

Bankura • 337 283

Total 12394 8240

Attain * . Caehar 2078 280

Sibasagar . 511 6)1

Nowgong . . 370 214

Da;rang *, 49 115

Lakhimpur 38 73

Katnrup . * 25 113

Goalpai a . 21 31

Gauhati . . 8 2a

Dibrugarh * 4 *9

Total 3104 I486

Tripura . Tripura . 615 m

Meghalaya * 68 26

Manipur  ; * 91 466

Mitoram  . t  ’ 4

Nagaland • 3 1#,




